Increase in freight rates

1578, SHRI RAMCHANDRA PRASAD SINGH:
SHRI RAVI SHANKAR PRASAD:

Will the Minister of RAILWAYS be pleased to state:

(a) whether it is a fact that the freight rates by Railways have been increased in
December, 2010,

(by if so, the commodities for which freight rates have been increased;
(c) the extent of increase in freight rates for each commodity; and

(dy the additional revenue Railways will earn in the financial year 2010-11 as a
result of this increase?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI BHARATSINH SOLANKI): (a) and (b} Since July 2006, there has been no across
the board increase in freight rates by Railways. However, as a process of rationalisation,
minor adjustment in telescopic rate structure has been carried out in December 2010, in
respect of all commodities except Foodgrains and Chemical Manures and a minor change
has been made in classification of Sugar and De-oiled Cake.

(c)  Asaresult of the above freight adjustment, the extent of increase 1s negligible
for major commodities. For example, the increase per kg per 1000 km is Nil for
Foodgrain and Chemical Manures, 03 paise for Coal and Cement, 04 paise for Iron and
Steel and Iron Ore and 05 paise per litre for Petroleum products.

(d)  This can be assessed only after completion of financial year.
Loading of less quantity of Goods in Trains

1579, SHRI BRIJLAL KHABERI:
SHRIMATI MAYA SINGH:

Will the Minister of RAILWAYS be pleased to state:

(a)  whether it is a fact that the case of running goods-trains by loading thereon less
quantity of goods by railway personnel has come to the light;

(b) if so, the number of trains in which less quantity of goods were loaded in the
last three years and the monetary loss to the Railways as a result thereof;,

(¢)  whether any action has been taken against the guilty persons by tracing them
out for loading goods lesser than the prescribed loading; and

(dy the details thereof?

TOriginal notice of the question was received in Hindi.

199



THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI BHARATSINH SOLANKLI): (a) No, Sir.

(by Does not arise.
(¢) Does not arise.
(dy Does not arise.

Joint venture in railway projects

1580. SHRI RAVI SHANKAR PRASAD:
SHRI RAM JETHMALANTI:

Will the Minister of RAILWAYS be pleased to state:

(a) whether it is a fact that 1t has been decided to carry out the execution work of
many projects under Railways by joint ventures of public and private sector;

(by if so, whether the projects sector that are to be executed under this system have
been selected,

(¢) if so, the details thereof; and
(dy  the share of public sector and private sector fixed in these joint ventures?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI BHARATSINH SOLANKI): (a) Yes, Sir. Areas identified for possible execution
through Joint venture with public and private sector include manufacturing of rolling
stock and components, port and other connectivity works and setting up of dedicated
power plants, etc.

(by and (c¢) Ministry of Railways has taken up the following four projects for
execution through Special Purpose Vehicles (SPV).

(1y Haridaspur-Paradip new Railway line;

(2)  Obullavaripalli-Krishnapatnam new Railway line;
(3) Bharuch -Dahej gauge Conversion and

(4y  Angul- Sukinda new Railway line.

Locomotive factories at Madhepura and Marhowra and Coach manufacturing factory
at Kanchrapara have been identified for execution through Joint venture with suppliers
selected through competitive bidding for long-term procurement.

A joint venture has been formed with NTPC for setting up of power plants at
Navinagar and Adra.

(dy The equity share of private sector and public sector in ongoing SPVs as on date
is as under:
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